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 Fourteenth  Loksabha

 Session  :  10
 Date  :  09-03-2007

 Participants  :  Malhotra  Prof.  Vijay  Kumar

 >

 Title:  Reported  raid  by  Income  Tax  and  Enforcement  Directorate  in  Pune  revealing  transaction  through  Swiss
 Bank  Accounts.

 प्रो.  विजय  कुमार  मल्होत्रा  (दक्षिण  दिल्ली)  :  अध्यक्ष  महोदय,  अखबार  में  एक  यह  खबर  छपी  है।  “That  recent  raid  in  Pune  and

 Mumbai  properties  of  (Interruptions)

 MR.  SPEAKER:  Please  give  me  a  notice.

 PROF.  VIJAY  KUMAR  MALHOTRA :  Sir,  I  have  already  given  the  notice.

 MR.  SPEAKER:  Your  notice  has  not  come  to  me.

 Unterruptions)

 MR.  SPEAKER:  We  are  not  taking  any  other  matter  today.  Otherwise,  I  will  have  to  allow  everybody.

 interruptions)

 प्रो.  विजय  कुमार  मल्होत्रा  :  सर,  उसमें  न  केवल  पॉलीटिशियन  के  नाम  हैं  बल्कि  उसमें  ब्यूरोक्रेसी  और  बिल्डर्स  के  नाम  भी  Sl  फायनेंस

 मिनिस्ट्री ने  स्टेटमेंट  इश्यू  किया  है।

 MR.  SPEAKER:  Prof.  Malhotra,  you  know  that  today  we  are  not  taking  any  other  item.  We  have  already

 agreed  to  it.

 Unterruptions)

 प्रो.  विजय  कुमार  मल्होत्रा  :  10  फॉरेन  बैंक्स  पकड़े  गए  हैं।  फॉरन  एकाउंट्स  पकड़े  गए  हैं।  35  हजार  करोड़  रुपए  का  मामला  पकड़ा  गया  है।

 डिफेंस  मिनिस्ट्री ने  स्टेटमेंट  दिया  है।  He  should  make a  statement  here  also.  यहां  भी  स्टेटमेंट होना  चाहिए।  उसमें  पॉलीटिशियन,

 बिल्डर्स,  अंडरवर्ल्ड  के  लोग  हैं।  उसमें  आतंकवादियों  के  नाम  भी  हैं।

 MR.  SPEAKER:  You  are  a  responsible  Member.  You  have  said  that.  Let  us  take  up  important  matters.

 PROF.  VIJAY  KUMAR  MALHOTRA :  Sir,  the  Finance  Minister  has  issued  a  statement  publicly.  He  should

 make  a  statement  in  the  House  also....  (Interruptions)

 MR.  SPEAKER:  You  associate  with  him.  Please  cooperate.

 Unterruptions)

 PROF.  VISJAY  KUMAR  MALHOTRA :  He  should  make  a  statement  in  the  House.
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 MR.  SPEAKER:  He  is  not  compelled  to  make  a  statement  now.  Let  us  not  create  a  new  precedent.  You

 have  mentioned  it.  It  is  on  record.

 PROF.  VISJAY  KUMAR  MALHOTRA  :  Sir,  the  Finance  Minister  is  in  the  House.

 MR.  SPEAKER:  I  am  sure  the  Minister  is  here  and  he  has  taken  note  of  it.

 interruptions)

 अध्यक्ष  महोदय  :  अरे  यह  क्या,  हो  रहा  हैं?  You  just  wait.  How  can  you  think  that  your  matter  will  not  be  raised  here?

 I  have  called  your  name.  It  will  be  raised.  Let  me  control  the  House.

 Unterruptions)

 प्रो.  विजय  कुमार  मल्होत्रा  :  अध्यक्ष  महोदय,  उसमें  पॉलीटिशियन के  नाम  हैं,  बिल्डर्स  के  नाम  हैं  और  आतंकवादियों  के  भी  नाम  हैं।

 MR.  SPEAKER:  Prof.  Malhotra,  you  have  made  your  point.  Nothing  more  will  be  allowed.

 Unterruptions)

 PROF.  VIJAY  KUMAR  MALHOTRA :  Sir,  it  is  a  very-very  serious  matter....  (/nterruptions)

 MR.  SPEAKER:  By  merely  going  on  repeating,  it  will  not  become  more  serious.

 interruptions)

 अध्यक्ष  महोदय  :  आप  बैठ  जाइए।  .  1  will  adjourn  the  House  and  go  away  if  you  behave  like  this.

 interruptions)

 प्रो.  विजय  कुमार  मल्होत्रा  :  सर,  जैसे  तेलगी  का  मामला  दबा  दिया  गया  वैसे  ही  हमारी  एप्रीहेंशन  है  कि  इस  मामले  को  भी  ये  दबा  देंगे।  ...

 (व्यवधान)

 MR.  SPEAKER:  Nothing  more  is  being  recorded.  Nothing  will  go  on  record.

 (Interruptions)*

 MR.  SPEAKER:  This  is  not  allowed.  You  cannot  just  get  up  any  time  you  like.

 interruptions)
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